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FAX 2562822/2560955 

Tel: 0674-2564033 
FAX: 0674-2564033/2564573 

EPABX: 2561909/2562847 
E-mail: paribesh1@ospcboard.org 

Website: www.ospcboard.org 
ODISHA 

STATE POLLUTION CONTROL BOARD, ODISHA 

[DEPARTMENT OF FOREST 8& ENVIRONMENT, GOVERNMENT OF ODISHA]
ParibeshBhawan, A/118, Nilakantha Nagar, Unit - VIll 

Bhubaneswar - 751 012, INDIA 

Date:2-of -202 

By Speed Post 
No 161 IND-I1-PH-843

To 
The Member Secretary,
SEIAA, Odisha, Qr. No 5 RF-2/1, 

Unit IX, Bhubaneswar -22 

M/s Sub: Proceedings of Public hearing in respect of Environmental Assessment for 

Chariot Steel & Power Pvt. Ltd. for proposed New Cement Grinding Unit of 

Chariot cement Company for production of 0.99 LTPA PSC/PPC/OPC Cement at 

Kaiunga Industrial Estate, Lathikata tahsil of Sundargarh district. regarding. 
Sir, 

Inviting a reference to the above, this is to inform that public hearing of the above 

mentioned project proposed by M/s Chariot Steel & Power Pvt. Ltd. was conducted on 

04.12.2020 at 11.00 A.M. at IDC field, Jhartarang, near Tarini Mandir under Lathikata 
Block of Sundargarh district in accordance with the Ministry of Environment, Forest& 

Climate Change, Govt. of India, ElA Notification No. SO-1533(E) dt.14.09.2006. 

As per the above notification, notice inviting comments, views, objection, and 
suggestions from the public in respect of the above project was published in newspapers namely "The Indian Express "and "Sambad" on 23-10-2020. 

A copy of the proceedings of the public hearing along with the following documents 
are enclosed for kind information and necessary action at your end. 

1. Video CD of public hearing 
2. Statement of issues raised by public hearing meeting and comments of applicant prepared in local language and in English.3. Copies of the newspaper advertisement. 
4. List of persons who participated in the public hearing.5. Views and suggestions from the public received by the Board during the public hearing.

Encl: As above Yours faithfully, 

MEMBER SECRETARY 
P.T.O... 
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II 2/ 

Memo No 
Copy alongwith copy of the proceedings of public hearing forwarded to the Addl. Chief

Secretary, Forest & Env. Department, Govt. of Odisha for information and necessary action. 

/dt 

Encl: As above

MEMBER SECRETARY 

Memo NNo 7/ 
Copy forwarded to the Additional Director, Eastern Regional Office, MoEF & CC Govt.

/dt. 22-c- 202/ 
of India, A-3, Chandrasekharpur, Bhubaneswar for information and necessary action.

MEMBER SECRETARY 
Memo No 72 Idt. 2 2 -ol-2co2/ 

BySpeed Post 
Copy along with copy of proceedings of public hearing forwarded The Managing

Director, M/s Chariot Steel & Power (P) Ltd., Main Road, Rajgangpur, Sundargarh 770017 for information. 
Encl: As above

MEMBER SECRETARY 
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PROCEEDINGS OF PUBLIC CONSULTATION (HEARING) OF CHARIOT CEMENT COMPANY OF MIS 

CHARIOT STEEL& POWER PVT. LTD. HELD ON 04.12.2020 AT IDC FIELD, NEAR TARINI MANDIR,

JHARTARANG UNDER LATHIKATA TAHASIL OF SUNDARGARH DIST. (ODISHA) 

Public consultation (hearing) of Chariot Cement Company M/s Chariot Steel & Power Pvt. 

Ltd. held on 04.12.2020 at 11 am in IDC Field near Maa Tarini Mandir under Lathikata 

tahasil of Sundargarh district in the state of Odisha for their application relating environmental 

clearance on proposed new cement grinding unit. Addl. District Magistrate (ADM), Sundargarh 
presided over the consultation (hearing) meeting. In the beginning, the Regional Officer,

Rourkela of State Pollution Control Board, Odisha explained the villagers on the aspects of 

consultation (hearing) for environmental clearance under E. I. A. Notification, 2006 and invited

M/s Chariot Steel & Power Pvt. Ltd. (Chariot Cement Company) to address public details of 
the expansion project and its environmental aspects for their views onward. Sri Sudhansu
Nayak, Director of M/s Chariot Steel & Power Pvt. Ltd. (Chariot Cement Company addressed 

public on the expansion project and its environmental aspects. ADM then invited the public to 

address their views on environmental aspects of the project. 13 nos. of villagers opined their 
views as mentioned below. Attendance sheets of villagers present (Annx. 1) and addressed 
views (Annx. II) are annexed. 

SI. Name & Address Views expressed
No. 

1. Sri Pramod Pradhan, Welcome the proposed project and extended his 
Jhartarang village support for industrialization. 

Demanded for pollution pollution. 
Demanded local employment and peripheral 
development. 

2. Sri Debendra Swain, Supports industrialization with a condition to control 
Vedvyas village pollution in the locality. 

Demanded for water sprinkling over the roads of 
industrial estate to prevent fugitive dust emission on 

roads. 

Labour classes are residing in the vicinity of 

Industrial Estate and are bound to live with air 

pollution. The Administration is also silent on the 

matter.

oreho P-Y 
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3. Sri Sarat Chandra Jena, He was existing worker of the company and become

Jhartarang village unemployed as this industry has closed down its 

operation since July, 2017. However, they are (Ex-Worker, 
Chariot Cement) happy and thankful to the management as they

have decided to resume it. 

Demanded for employment to all the ex-workers on 

priority basis and undertake peripheral development 

for further employment to the local youth.
If plant will operate with all pollution control devices,
then there will be no pollution as it was in the past. 

Welcome the project and appealed to all for 

extending their support.

4. Sri Josheph Xess, Thanked District Administration for conducting public
Gotidhara village hearing for this project. 

(Ex-Sarapanch, Balanda) .Commitments made by the project proponents during
obtaining NOC from Local Body were not fulfilled at 

later stage.

Highlighted the issue of pollution in the locality and 

demanded to take stringent action against the 

violators. Demanded to install latest pollution control 

devices to control pollution as M/s OCL Cement Plant

at Rajgangpur has implemented. 
Highlighted the issue of ground water pollution by 

Lotus Chemical in saw mill area and also ground 
water pollution in Goibhanga area.

Demanded for medical facility with mobile medical 
van, financial assistance for treatment for TB and 
other serious patients from the periphery fund. 

Demanded for local employment including 
employment of educated youths, financial assistance 
for higher education to nurture the local talents to 

Vehopoda become IAS, OAS etc. 

Demanded for ESI and PF facility for all workers. 
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Supports industrialization. 
5. Sri Pramod Kumar Biswal, Highlighted the issue of air poliution in the locality

Jhartarang village and demanded to install and operate air pollution 
(Ge. Secy., Odisha Youth monitoring equipment in the locality to assess the 

Industrial Association) ambient air quality as was done earlier.

Cautioned to the authorities if level of pollution will 

not be reduced, then they will protest and close 

down the financial activity in the locality. 

He didn't oppose industry but told that all the 

industry should control pollution. 

Demanded for local employment. 

6. Sri Govinda Singh, Welcome the proposed project for livelihood and 
Saw Mill Chowk income generation in the locality with following 

conditions: 

90 % employment to local public
Educational facility in the local Government 

Schools

Ambulance and veterinary van facility in the 

locality
T. Mr. Asif Eqbal, Welcome this project as this is an existing plant.

Kalunga village Demanded to operate the plant as per guidelines to 

control pollution. 

90% employment to local public in all levels starting9 
from unskilled to Manager. 
Demanded to construct two major roads connecting 
from IDC through Jiabahal to outside and IDC to 
Giobhanga through Railway Gate from District
Mineral Foundation Fund.

Demanded to control pollution during night time.
Supports the project. 

8. Ms. Juli Barla, Supports this project for local employment 
Balanda village opportunity and development. 

an ehopobe . 
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Demanded employment to the inhabitants of IDC, 

Kalunga on priority basis and education facility for

their unprivileged child. 

Sri Sarat Kumar Sethy, Demanded for development of locality, education 9. 

Jhartarang village facility, promote sports especially hockey, health 

care facility, road development etc 

Weicome the project. 

10. Smt. Sarojini Bankara, Highlighted the order nuisance caused due to oil 

Jhartarang village recycling plant in the locality. 

(President, Mahila Supports and welcomes this project as this would

Congress, Sundargarh) create employment opportunity for local youths

Expressed anguish as the commitments made by 

the project proponent earlier not fulfilled at later

stage. 

Demanded employment on priority basis for 

inhabitants of Kalunga, Jhartarang and Balanda. 

Highlighted issue of air pollution and ground water 

pollution in the locality and strongly demanded to 
control pollution. 

11. Sri Dasarathi Kishan, Told Pollution Control Board to control pollution, 

Kalokudar village demanded local employment and welcome the 

project.

Sri Phagu Kishan, Welcome this project and demanded for local
12. 

Balanda village employment and control pollution. 

13. Sri Munindar Singh, .Welcomethe project

Farshatola village Highlighted that commitments made during public 

hearing is not fulfiled at later stage, i.e. control of 

pollution, local development and assistance to local 

public. 
Alleged that the company owners have lost the 

sympathy due to their non fulfillment of initial

commitments. Portholes on roads were not filled up. P 
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.Demanded for health care facility, educational 

facility and development of society as a moral 

obligation by the industrialist. 

ADM then told on the issues raised by the public and asked M/s Chariot Steel & Power

Pvt. Ltd. (Chariot Cement Company) to explain people on the issues. Sri Suresh Joshi, 

Director of M/s Chariot Steel & Power Pvt. Ltd. (Chariot Cement Company clarified the people 

on the raised issues which are listed in the Executive Summaries at Annexures - A & B 

respectively in English and Odia. Regional Officer, Rourkela of State Pollution Control Board, 

Odisha then tendered vote of thanks and ADM closed the meeting. Video recording of the 

consultation (hearing) in DVD is annexed.

orobotde 
Regional Officer Addl. Dist. Magistrate 

S.P.C.B, Odisha, Rourkela Sundargarh, Odisha 
Addl. District Magistra

Sundargarh 

P- 
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31 g291E NI ROGSI LANA KiABAST IFI66 O16611 1 G6 IDC Oei66 

6910 Chariot Steel & Power Pvt. Ltd. Al61 611 SIR1 AIAI| 

1. 1912 I9 ASI916 

9A9 AIA9161 EPF 

ESIC g@UI 

2 

Rea6 aGI JE® 646M I aAS transfer point
189 29 GIAN 0 Bag Filter 6ais AIaggas6 

gaiae gI6A AA1H61 
9906 AGIRIa1 a/a Cement Kiln IGIRAIN 6ATR Cement Grinding 

unit 8ias GOI*S, VRI PIAI IGWA FUGI GA ATeI 

G13 daSII 66IIAIa, Cement 9906a QYALIA Lotus Chemical IAI 

990 ggise Cement Grinding an® 1a 9S 99AI 6RI0 

3. 

Ambulance a 2UI 

Hospital GAI. Elevator, CT Scan Machine 8 
Endoscopy Machine 6a16i8af I 
Lion's Eye Hospital 8 AI ALRITOI6O cataract 
operation 94 16aAIGA GOa®e Rajasthan Seva 
Sadan Hospital ilI60 a96aia aõa® I 

g1e1a 6q/a2a

gxa aAD AZ(ale
3.P9.9o9 

a909 GIAIN 

01, QI0A6GI 
Addl. District Magistrate 

Sundargarh 
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Annexure -A 

EXECUTIVE SUMMARY OF PROCEEDINGS OF PUBLIC CONSULTATION (HEARING) OF 

CHARIOT CEMENT COMPANY OF M/S CHARIOT STEEL & POWER PVT. LTD. HELD ON 

04.12.2020 AT IDC FIELD, NEAR TARINI MANDIR, JHARTARANG UNDER LATHIKATA TAHASIL 

OF SUNDARGARH DIST. (ODISHA) 

SI. Issues raised by public 
Comments of the Project Authority

No. be 

Employment of local people in the Assured
that employment will 

company on priority basis provided to the local public in all level 

Employment of Ex-workers in the such as unskilled, skilled and technically 

company
qualified in the company on priority basis. 

EPF and ESI facility to all the Localemployment is always beneficial to 

workers 
the company from commercial point of 

view also.

Air pollution in the locality Assured that latest technology wil be 

Demanded for water sprinkling on implemented to control pollution. All 

the roads for dust suppressioon transfer points will have closed cover with 

Demanded to install latest Air high quality bag filters to control air 

Pollution Control Devices in the pollution.

Stated that cement kiln will not be installed

proposed plant 

Ground water contamination in and only cement grinding facility will be 

Goibhanga area by Lotus Chemical installed; therefore, pollution potential is 

also low. 

Stated that collection of waste dusts is 

economical as these are used in the 

process of production.

The proposed cement grinding process is 

completely dry process. Therefore, water 

will not be consumed in the process. Only 

water will be consumed for domestic

purpose therefore, water pollution 

potential is marginal. 

Peripheral development on He stated that as per Government rule,
3 

construction of roads from Industrial fixed budget is allocated for peripheral

Estate to outside localities by development. Beyond that they will also 

utilizing fund from DMF add extra budget for it as per profitability.

Free health care facility including All the developmental works will be 

ambulance facility undertaken with consultation of local 

Educational facility including administration as per requirement of the 

A 
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Promotion of sport activities He further stated that they have already 

Veterinary van for injured animals provided Elevator, CT scan machine and 

etc. Endoscopy machine to the CWS Hospital 

at Jagda during operation of their plant.

Sponsored free cataract operation camps

in association with Lion's eye hospital 
and supported for construction of 

Rajasthan Seva Sadan Hospital. 

Banohopodr 
Regional Officer Addl. Dist. Magistrate 

S.P.C.B., Odisha, Rourkela Sundargarh, Odisha
Addl District Magistrate 

Sundargarh 
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A 

ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 
Date&Time: 04.12.2020 (11 AM) 

Signature 
Name & addressS/N 

1 

JhartavaÅ Debendya
2 6X 9 

VEdavyl Savat Jena 3 
C nOt esafon 

Gotiqhava JsA K Aqul A 
bazpanchPaleuda 

Prmed ku ' A 
Secy: 6 y£A. Jhrte 

(&an 
aad 

As As)fcqLal, Kalvvne 
Balonda & Yanda Vadaelan

Bada 
Srat Kunan Stt 

Jha tva 
10 SonoJw BanKarga 10 

0roi Bomha JhaTowa 
undx Zilla mehalr Conpts 
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ATTENDANCE SHEET 

PUBLIC HEARING FOR NEWCEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 

Venue: IDC Field, Kalunga l.E., Village -Jhartarang, Block- Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 
Signature 

SIN Name & address 

11 
Qeshiplua 

belan c, Phqu kisan 

Kqoketa 

Unaoa simgh 
1 hAYSAo-ba Pheshetu13 
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ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OOF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: IDC Field, Kalunga I.E., Village Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 
Name & address Signature S/N 

Styabs ERKa 
stnbatigkka 

1 Boloo do 
anJal: Sefhn 2Lsa catl SEth 

SaN) A/ RU PT 

HRTAPA_ 
SPOJPUT 

KU M&p Ni 

JRpddriu 

mjela ugmn Amjela Jugtre
1amda 

819616 

B111&el
8 

IDC Kalwga 
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ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY 
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block- Lathikata, Dist. - Sundargarh 

Date& Time: 04.12.2020 (11 AM) 

S/N Name & address Signature 

Menju Barla 

al anda annal chovck

12 

(4Kanti Mekeza 
AT- Uuna Belan oda 

Kami ekera 

Anashweta Thapa 
DeKalunga 

Arg unde
DC, Kalunga 

S.5 qhy Sun SSCale1 
Soa jore 

AGIaaS 
Tami Tela 

MANVUTAV MALL) MANVUTaNMALL'
IDC KALVN GA 
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ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

MIS CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name & address Signature 

Kko RefiK EKLA Re beK 

22 AkaSh mhi ecla.kkaSh mahi 
25 it ndh talbei myhi 

Chiksr 
Take luih Takey 

Karnan TAnkey hukat ma Kyan nkey 

13avAi Min 
2 

hinatMefi 
( Sundew Lakza 

2 ohiKatmati 
Aj Kbhar

eentmati 

2 chok at ma 

At n Nua30 
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ATTENDANCE SHEET 

PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: IDC Field, Kalunga I.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name & address Signature 

kshes kumad, 
H Cikodmah

Pout akre pah lakro 

32 At-CAikatnati 
-Chlcdrma 

Mano ry 
Chukarraf 

ane ng 
33 

CaneshA/Rhondi 
Cmech Alhada

-honaran har Tear anq 
kehy krthaus

F-Jhan tovoLv 

anafan kiShan
3 hez tara hartazan 

Ronjit krs ho Pend KShon 

horfa Jhoyf ro n Jho fo ron 

uw1 Tauti 

T DC KA LU NGA 

ohesh Suigavi 

tarar AT 

re Dehedux 1hapa 

RT DC KA LVNG 
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ATTENDANCE SHEEI 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL& POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: IDC Field, Kalunga I.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name & address Signature 

PAL 
AT C Kat Mai 

42 
aln C,okatatil 

43 

Ahshek Banw aJofeft AbhisheK anwa 
Komur Tinyay ofYhli Ac Shon Tnkey 

ngeLasuwa quppepal ne_kascda 

49-
AniL siS LanJhaverauni krgsLe 

H4 Ha- 5 , KALUNG 

KCa m {AG 
pCaut TunuSja 

Shshs Buruon 
Glopepald 

Shsshan Brwa 
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ATTENDANCE SHEET 

PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: DC Field, Kalunga l.E., Village- Jhartarang, Block- Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name & address Signature 

SI 
opopelKalwga 

CSa21A Khan KAJane 

salon wa t kluP| .1 

s M) MBkim kangs m malo 

$ As 1Q4.) Kalonge 

Mal Ra la kaunga Mau Pala 

|L Af Aamed haluns 

Fouan Ralo halungA aulan 
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ATTENDANCE SHEET

PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY 
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name& address Signature 

Nasim Raza Kadvaga 

Sh Px 

62|P pcn PosH 

Ponpoj 
63 W 1A 19 PhPeI 

pan poSh 

Nartoyan fbarik Nbari k 

b udan Mundla Jhasteg Sudan Un da 

6 or ma 

Schis6 
IDCKabg 

Choto Cepeot 
CO 

61F/28 ee 2U 

nesi h 
1hay t4TGr

112159



ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/SCHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANYY
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh

Date&Time: 04.12.2020 (11 AM) 

S/N Name& address Signature 

JO5Rph X 
P-e Boanda 

GpeK-Ra 

dhua eKKa obua Elka 

99 

a8 blhyeet a gopop An1eet 

Ninesh aa ofo P 

Sufesh in 2 
Jun Suresh 
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ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: 1DC Field, Kalunga l.E., Village- Jhartarang, Block- Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

Signature S/N Name & address 

SuphamM Gianha Juna olanta 

2 onaLakra Jana Balan ola 

oNTo Bada Jna Bal an da 83 

Sada uq 

Mayu KMalKho 
es a Käal kho 

A 
kameSwWaNL MaJn K MaJni 

Mlan7a
Botra moths 6. pmarh 

Kalung e 
unn dalaoP 

Kal unga 
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ATTENDANCE SHEEI 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

MIS CHARIOT STEEL& POWER PVT. LTD. (CHARIOT CEMENT COMPANY 
Venue: 1DC Field, Kalunga l.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name& address Signature 

ATLalena 

KuUng Ra 1 
AT- 

AT Kolg 

AT- 

Skshu 

Jeye SuCAt KEtug eSunr LeyrON 

Maha dey molh MhadeV udh Lor, 

Caradev Moyhu') Kalungh ueudet H/y 

fshish mehi KLGehish ajhi 
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ATTENDANCE SHEET 

PUBLICHEARINGFOR NEW CEMENT GRINDING UNIT OF 

MIS CHARIOT STEEL & POWER PVT. LTD. (CHARIOT CEMENT COMPANY 
Venue: IDC Field, Kalunga I.E., Village- Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name& address Signature 

to Sh kuLu WSh KCUIU 

cbkisha Rakib(0 2 

mayl 

Pognun Baxcc 
eay Bustu 

L ani elhckka Lohisk Ekk 
IANT Tke 

L 

Ar 

o tranow Dahero 
Kalunqc Ka) 
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ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

MIS CHARIOT STEEL&POWER PVT. LTD. (CHARIOT CEMENT COMPANY) 
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block - Lathikata, Dist. Sundargarh 

Date&Time: 04.12.2020 (11 AM) 

S/N Name& address Signature 

Kalnga
Le Chhan-kis haD_ Wshom 

2 KShort Kala 
auk 

13 

Romen Ku. Jl 

( 

u mar um an Mis hy u dh 

" aeh 

12AsP cqbal 
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ATTENDANCE SHEET 
PUBLIC HEARING FOR NEW CEMENT GRINDING UNIT OF 

M/S CHARIOT STEEL & POWER PVT. LTD. (CHARIOTCEMENTCOMPANY)
Venue: IDC Field, Kalunga l.E., Village - Jhartarang, Block- Lathikata, Dist. Sundargarh 

Date &Time: 04.12.2020 (11 AM) 

S/N Name & address Signature 
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Assessment Authority) GPS Q/6 A60S1e 136 PA16 I9SHG aQgGI 9GAIOSI $1511ST|| 

TENI NQ.6. P 8NN (), O1.e 8.OC.9009 NAAl 1 QQI6 AAGS1 669, 396|1. 

0990 1360 Q16 gea Covid-19 12116 g®aa AisiaiGI 9.99-98-IA.ll, 

Impact Assessment) " d91 AGIel NrA (Executive Summary) 89 NE° SNGI AISI6A 
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19 e 9 9 -

S.F.C. ad 
A/11, Nilaronttha Naja 

ONit il, i>ii uisai2*war-12 

119166



STATE POLLUTION CONTROL BOARD, ODISHA (Department of Forest & Environment, Govt. of Odisha) ParibeshBhawan, A/118, Nilakanthanagar, Unit-VIl 
Bhubaneswar 751012 

No.10392/ IND-11-PH- 843 Date 21.10.2020 

NOTICE 
It is brought to the notice of all concerned that M/s Chariot Steel & Power Pvt. Ltd. has proposed to have Environmental Assessment for proposed New Cement Grinding Unit of Chariot Cement Company for production of 0.99 LTPA PSCPPC/OPC Cement at Kalunga Industrial Estate, Lathikata tahsil of Sundergarh district to obtain Environmental Clearance from the State Environment Impact Assessment Authority (SEIAA), Odisha. The proponent has applied to the State Pollution Control Board, Odisha, Bhubaneswar for a Public Hearing. 
By virtue of Ministry of Environment, Forests & Climate Change, Government of India Notification No. S.O. 1533 (E) Dtd. 14.09.2006, the Board has been authorized to conduct environmental public hearing and as such invites suggestions, views, comments and objections on matters relating to environmental aspects of the proposed project from all the persons including bonafide residents, environmental groups and others located at the proposed site / sites of displacement/ sites likely to be affected. 

For the above purpose, a person will only mean: 
A. Any person who is likely to be affected by the grant of Environmental Clearance. 
B. Any person who owns his control over the project with respect to which an application has been submitted for environmental clearance. 
C. Any association of persons whether incorporated or likely to be affected by the projectand/ or functioning in the field of environment. 
D. Any local authority within any part of whose local limits is within the neighborhood, wherein the project is proposed to be located. 

Persons as above who desire to submit their views, comments, objections etc. relevantto the project, may do so in writing within 30 days from the date of publication of this noticeaddressing the same to the Member Secretary, State Pollution Control Board,Registered Post. Besides this, persons interested to submit their views relevant to the 
proposed project in writing or orally may also do s0 during the public hearing to be conducted 
on 04.12.2020 at 11.00 A.M. at IDC field, Jhartarang, near Tarini Mandir under Lathikata Block of Sundargarh district. Public hearing shall be conducted strictly observing guidelines contained in COVID - 19 pandemic restrictions issued by the MoEF&CC, Govt. of india vide OM No.22-25-1A.lI!, dated 14.09.2020 as well as Govt. of Odisha.

Persons desirous of participating in the public hearing may go through the Environmental Impact Assessment (EIA) /Environmental Management Plan (EMP) of the said project which will be available at the following offices. Copy of the Executive Summary both in English & 
Odia is also available in the following offices & the same can also be downloaded from the 
website www.ospcboard.org free of cost. 

1. District Collector's Office, Sundargath. 

lisha through

2. District industries Center, Sundargarh. 
3. In the office of the Chief Executive Officer, Zilla Parishad, Sundargarh. 
4. In the Head office of the State Pollution Control Board, Odisha, Parivesh Bhawan, A/1 

8, Nilakanthanagar, Unit - VIl, Bhubaneswar -12. 

5. Regional Office, State Pollution Control Board, Odisha, Rourkela. 

6. Department of Forest & Environment (Environment), Govt. of Odisha, Bhubaneswar 
For any further clarification in the matter, the Regional Officer, State Pollution Control Board. 

Rourkela or the Member Secretary, State Pollution Control Board, Odisha at Bhubaneswar 
may be contacted. 

Sd 

MEMBERSECRETARY 

h Ned ntan GoPres B23-1020 F 
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